SCHEDULE It
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF SATNAM AGRI PRODUCTS LIMITED

1. NAME OF CORPORATE DEBTOR Satnam Agri Products Limited
2, DATE OF INCORPORATION OF CORPORATE DEBTOR 14" July, 2003
3. AUTHORITY UNDER WHICH CORPORATE DEBTOR Rsifswred under Companies Act, 1956
iy Wl
1S INCORPORATED/ REGISTERED Registii o Cimpaiieh: Chandigish
4, CORPORATE IDENTITY NUMBER / LIMITED LIABILITY  [UI5138PB2003PLC026185
IDENTITY NUMBER OF CORPORATE DEBTOR
5. ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL ?ﬂgdﬁ Uﬂ;w;i”ﬂge Pﬁﬂip Pumi
. amsher Road, Near Lambra , Jalandhar
OFFICE (IF ANY) OF CORPORATE DEBTOR 144026 ( Puniab )
6. DATE OF CLOSURE OF INSOLVENCY RESOLUTION 31 October, ﬁiﬂl 9 ( However, 270 days
PROCESS axpuad on 02 July, 2019)
7. LIQUIDATION COMMENCEMENT DATE OF CORPORATE 01" November, 2019
DEBTOR
3 NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE wﬂﬁi* Egﬂsﬁf:& -
. . 5. esh Bansal & Associates,
NUMBER AND THE REGISTRATION NUMBER OF THE SCF 24, First Floor, Bhadaur House,
LIQUIDATOR Ludhiana 141008 ( Punjab)
E-mail- emmbee.consulting@email.com
rpmaheshbansal satnamagri @gmail.com
Tel No. : 0161-2744056, 9814117576
IBBI Regn No.: IBBI/IPA-001/IP-
____PO08S/ 2017:2018/11341
g, LAST DATE FOR SUBMISSION OF CLAIMS 01" December, 2019

Notice is hereby given that the Hon'ble National Company Law Tribunal, Chandigarh Bench has ordered the
commencement of liquidation of the Satnam Agri Products Limited on 01 November, 2019.

The stakeholders of Satnam Agri Products Limited are hereby called upon to submit a proof of their claims, on or before
01% December, 2019, to the liquidator at the address mentioned against item 8.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit the
proof of claims in person, Ay post or by electronic means.

ding pmufzfjﬂm shalafiract penaltics.
CA MAHESH BXNSAL {3 Lo ormepcaas| =

Liquidator of SATNAM AGRI PRODUCTS meﬂ‘-;g\ 3
IBBLIPA-001/TP-PO0T85/ 2017-2018/11341 :
Registered Address of the Liquidator
M/s Mahesh Bansal & Associates,
SCF 24, First Floor, Bhadaur House, Ludhiana 141008 ( Punjab)
Cell 9814117576

Date : .02.11.2019

Place: Ludhiana




